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 12°05  hrs.

 RE.  MOTION  FOR  ADJOURNMENT
 FYRING  BY  PAKISTAN  FORCES

 Mr.  Speaker:  I  have  received  notice
 of  an  adjournment  motion  and  several
 calling  attention  notices  also  on  the
 following  subject:

 “The  immediate  need  to  discuss
 the  alarming  news  in  the  Times  of
 India  dated  18th  and  19th  March,
 1965  regarding  firnig  by  Pakistani
 armed  forces  and  looting  of  pro-
 perty  in  the  jurisdiction  of  the
 Mekliganj  police  station  in  Cooch
 Behar  District.”

 Does  the  Minister  want  to  say  any-
 thing  at  the  moment?

 Shri  §.  M.  Banerjee  (Kanpur):  It
 is  reported  that  foreign  troops  are
 there.

 Mr.  Speaker:  ...“and  the  reported
 presence  of  foreign  troops  in  the
 area.”

 Shri  Nath  Pai  (Rajapur):  There  is
 the  alarmist  cry  of  the  Pakistan
 Foreign  Minister  that  there  is  commis-
 sion  of  invasion  and  aggression  by
 India  in  Dahagram.  That  is  the  main
 point.

 The  Minister  of  External  Affairs
 (Shri  Swaran  Singh):  I  have  collected
 some  facts.  The  statement  is  a  little
 longish  one.  If  you  will  kindly  permit
 me,  I  wil]  make  a  statement  in  the
 course  of  the  day  giving  all  the  facts
 and  it  will  be  for  House  to  decide.

 Mr.  Speaker:  Shall  I  take  it  up  at  4
 o’elock?

 Shri  Swaran  Singh:  It  may  be  taken
 up  at  4:30,  Sir.

 Mr.  Speaker:  All  right;  we  will  take
 it  up  at  4°30.

 Shrimati  Renu
 (Barrackpore):  The

 MARCH  19,  1965

 Chakravarttye  (Shri  Mehr  Chand  Khanna):
 Pakistan  Day  were  about  2,000  unauthorised  huts  in
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 parade  in  Dacca  has  been  cancelled
 for  this  very  reason,  they  say.  They
 are  mounting  a  big  offensive.

 Shri  Swaran  Singh:  The  anxiety  of
 the  hon.  Members  in  this  respect  is
 justified.  It  is  a  fact  that  Pakistan  is
 whipping  up  a  great  deal  of  agitation.
 We  are  also  seized  of  the  matter.  I!
 will  place  all  the  facts  that  are  in  my
 possession  before  the  House  at  4:30.

 Shri  र.  M.  Trivedi  (Mandsaur):  I
 have  also  given  notice......

 Mr.  Speaker:
 together.

 I  have  just  put  them

 Shri  U.  M.  Trivedi:  You  have  only
 referred  to  one.  I  have  given  a  spe-
 cial  calling  attention  notice  about  moe-
 ment  of  the  Central  Reserve  Police
 to  check...

 Mr.  Speaker:  When  there  15  an  ad-
 journment  motion,  I  can  only  men-
 tion  that  and  not  others,  There  are
 more  than  a  dozen  others  tied  up
 with  that.

 12.07  hrs.
 CALLING  ATTENTION  TO

 MATTER  OF  URGENT  PUBLIC
 IMPORTANCE

 DEMOLITION  OF  JHUGGIES  IN  JAMUNA
 Bazar,  DELHI

 a  बड़ें  (खरगोन)  :  अध्यक्ष  महोदय  ,
 मैं  निम्नलिखित  अविलम्बनीय  लोक  महत्व

 के  विषय  की  ओर  निर्माण और  आवास  मंत्री

 का  ध्यान  दिलाता  हूं  और  प्रार्थना करता  हूं
 कि  वे  इस  बारे  में  एक  वक्तव्य  दें  :--

 “13  मार्चे,  1965  को  जमुना  बाज़ार,
 दिल्‍ली  की  झुग्गियों  के  करता  से  गिराये  जाने,
 जिस के  परिणामस्वरूप एक  व्यक्ति  की  मृत्यु

 हो  गई |”

 The  Minister  of  Works  and  Housing
 There


